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Office of the Additional Director General (Systems)
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GIATY/ Phone: 022-20825140, e/ Fax: 022-220825148
Email: systems.wzumumbai@gov.in

Adyvisory No. 02/SYS/WZU/2026

Subject: Implementation of enhanced “Return to Origin (RTO)” functionality in
Express Cargo Clearance System (ECCS) — reg.

1. Overview

All stakeholders, including Couriers, Custodians, Importers, and Customs formations,
are informed that in pursuance of Union Budget 2026 and subsequent Notification No.
33/2026-Customs (N.T.) dated 31.03.2026 read with para 2(B) of Board Circular No
17/2026 - Cus dated 31st March' 2026 issued by CBIC, an enhanced procedure is
implemented in ECCS System for handling consignments required to be returned to
their origin recognizing that return to origin is a normal feature of global online trade.

2. Key Features

2.1 In this regard, the stakeholders are advised to take note of the “Return to Origin
(RTO)” facility available in ECCS. The RTO module has been enhanced to provide a
streamlined and system-driven process. RTO is allowed for consignments under both
situations whether a Bill of Entry has been filed or not. RTO requests can be filed only
after 15 days from the date of arrival scan. The system provides for uploading of
relevant decision documents by the AC/DC, wherever required.

2.2 The system also provides a complete workflow with role-based access and
automatic task routing. Import and export documents are mandatorily linked, including
ECM/HAWB with CSB-IV and CEM. Submission of the CEM number is compulsory
to confirm export. The system automatically closes HAWB after export linkage, and
ECM is closed only after all related HAWBs are closed.

3. End-to-End Process Flow

Stakeholders are informed that the RTO process is fully system-driven. The courier is
required to initiate the RTO request. Customs officers will examine and decide on the
request. Once approved, the system will send the case back to the courier for further
action. The courier must complete export formalities, after which the system will link
import and export records and close the relevant documents. This ensures complete
tracking from import to re-export and removes manual intervention.

4. Roles of Stakeholders
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4.1 Courier Users: Courier agents are informed that they are responsible for initiating
and completing the RTO process. They must identify eligible consignments, including
those without a Bill of Entry, ensure that the 15-day dwell period is completed, and
confirm that the shipment is not under any regulatory hold. They must file the RTO
request with accurate details. After approval, they are required to file CSB-IV through
the system, arrange transfer of goods to the export shed, and submit the CEM number
in ECCS. They must ensure timely export, maintain data accuracy, and avoid delays
that may prevent closure of records.

4.2 Customs Officers at ICT: Customs officers are advised to follow the prescribed
system workflow. The Superintendent must verify the application, check eligibility
conditions, and record remarks before forwarding the case. The AC/DC must examine
the application and supporting documents, ensure compliance with legal provisions,
before approving or rejecting the RTO application. Upon approval, the system
workflow will proceed automatically with necessary action lying with the courier user.

5. The above changes are effective from 01.04.2026. Necessary steps may be taken
for effective implementation of this module. In case any issues are noticed, the same
may be shared with  Systems, WZU, Mumbai through  email
systems.wzumumbai@gov.in or may contact the ECCS Helpdesk at
eccs.helpdesk@icegate.gov.in or call 18002666882 for assistance. A user manual is
also attached herewith with details of processes which are to be followed.

This advisory is issued with the approval of the Additional Director General, WZU
(Systems).

Digitally signed by
Manudev Jain

@gge: 6-9;1111 026
Oglﬁ[ rector

Encl: RTO User Manual

To,

1. All Principal Commissioner/ Commissioner of Customs at all ICTs by email

2. EICI- They are requested to inform all Couriers

3. The Custodians at all ICTs by email (viz. Ahmedabad, Bengaluru, Cochin, Chennai,
Delhi, Hyderabad, Kolkata, Mumbai).

4. CMS - to update ECCS website.

Copy for information to:

1. The Pr. Director General, DG Systems & Data Management.
2. The Pr. ADG, DG Cell, DG Systems & Data Management.
3. The Pr. ADG, ICEGATE, DG Systems & Data Management.
4. The Pr. ADG, DCCS, DG Systems & Data Management.
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1. Introduction

The Return to Origin (RTO) module in ECCS helps re-export imported shipments that are unclaimed,
misrouted, or need to go back to the original sender. This module provides full visibility of shipments from
import to export. It also sets up a clear approval process within the system, making sure all actions are
tracked and authorized.

By combining both import and export workflows, the RTO module lowers manual work and supports

smooth operations while following customs rules.

2. Purpose of User Manual

This user manual aims to give clear guidance on the Return to Origin (RTO) process within ECCS. It
details the step-by-step procedure to follow, explains the roles and responsibilities of the involved
stakeholders, and describes the overall system workflow along with important functions.

The goal of this manual is to help users understand and carry out RTO requests effectively and correctly

within the system.

3. Workflow

RE-EXPORT

COURIER FILES
RETURN TO ORIGIN

ENTERS IMPORT AND EXPORT HAWE NO & ECM NO
AFTER 15 DAYS OF ARRIVAL OF HAWB/ECM TO
AUTOPOPULATE DETAILS & CLICK ON SUBMIT

SUPERINTENDENT RTOA NO IS
VERIFIES RETURN TO ORIGIN GEMERATED
ENTERS REMARKS/
COMMENTS

ACDC WERIFIES RETURN TO
ORIGIN AND UPLOADS
ADJUDICATION ORDER, IF
REQUIRED

ADD COMMENT/ REMARK

AFFP_APFROWVED
APP_REIECTED

APPROWVE

A - APPROWVAL R - REJECTION

RTO A RECEIPT RTO R

GEMNERATION GEMNERATIOMN
WITH CsSBIWv
HYPERLINK

AUTO ECM CLOSURE IS TRIGGERED
OMCE THE CEM IS FILED AGAINST EXPORTED HAWEB NO

-
ECM DECLARED
HAWE & ENTERED
EXPORT HAWB
ARE MAPPED S
LINKED

ECM - HAWB
CLOSURE
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Indian Customs

4. Stakeholders & Responsibilities
4.1 courier -

- Identify eligible consignments

- Ensure 15-day condition is met

- File RTO Application (RTOA)

- Provide accurate shipment details
4.2 Customs Superintendent —

- Verify RTO application

- Check eligibility and compliance

- Add remarks

- Forward to AC/DC

4.3 AC/DC Officer —
- Review application and documents

- Upload adjudication order (if required)
- Approve or reject RTO request
- Ensure legal compliance

4.3 Custodian —
- Maintain warehouse inventory

- Identify RTO-eligible goods

5. Step-by-Step Process

Path - https://eccs.cbic.gov.in/eccs

Jll

(=) CENTRALBOARD OF CCS  EXPRESS CARGO
&7y INDIRECT TAXES & CUSTOMS CLEARANCE SYSTEM
WELCOME

Enter your Single Sign-On credentials below

Forgot Password? Login

Attention: For support and application related queries, users are requested to contact ECCS helpdesk on below details:
Email Id: eccs.helpdesk@icegate.gov.in, Contact No.: 0120-4864713
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Scenario based —

file one ECM with date of arrival 15 days prior (1 march) with 3 HAWBs, completes it Feed IGM, Arrival
Scan and Weight Record

1. File CBE 13 against First HAWB status: Filed

2. File CBE 13 against Second HAWB status: OOC Issued

3. Third HAWB: Not Filed

File RTOA application for all the 3 HAWB, get it approved from Superintendent and ACDC (check upload
functionality by uploading multiple dummy PDF) and approve the RTO application

Login into Courier to view approval, check for File CSBIV option in RTOA receipt and file CSBIV for
declared Export HAWB, complete Export process till CEM for all 3 HAWBS

ECM Filed - ECM_AMT_2025-2026_0607

13 ECM AMT 2025-2026 0508 1110212026 ADD2 FILED FILED
14 ECM AMT 2025-2026 0522 12/02/2026 AADODT FILED NOT FILED
115 ECM AMT 2025-2026 0523 12/02/2026 AA10D1 FILED NOT FILED
16 ECM AMT 2025-2026 0541 20/02/2026 A008 NOT FILED FILED
17 ECM AMT 2025-2026 0572 02/03/2026 1A 5428 NOT FILED FILED
18 ECM AMT 2025-2026 0579 04/03/2026 AQOT FILED NOT FILED
19 ECM AMT 2025-2026 0580 04/03/2026 AADODT FILED NOT FILED
120 ECM AMT 2025-2026 0581 05/03/2026 AD01 NOT FILED FILED
121 ECM AMT 2025-2026 0600 1210372026 AD08 NOT FILED FILED
122 ECM AMT 20252036 0601 12/03/2026 A006 NOT FILED FILED
123 ECM AMT 2025-2026 0607 20/03/2026 ADD1 NOT FILED FILED

Important Links: Visit CBIC site | Visit DGFT site | ECCS Bulk Upload | ECCS Mobility

Click Here to download ACL User Manual.

Submit your Query Here

Which done by custodian officer

Path - https://eccs.cbic.gov.in/eccs/jsp/common/getHAWBStatusForCustodian.do

18 ECM AMT 2025-2026 0604 MYPORTCOMPANY A004 12/03/2026
17 ECM AMT 2025-2026 0607 MYPORTCOMPANY A001 03/03/2026

CANCEL

Important Links: Visit CBIC site | Visit DGFT site | ECCS Bulk Upload | ECCS Mobility
Click Here to download ACL User Manual.

Submit your Query Here

Copyright Information 2025-2026 | All Rights Reserved.
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ECM DETAILS

ECM Number - ECM_AMT_2025-2026_0607 Date of Arrival - 03/03/2026
Courier Company Name™  MYPORTCOMPANY FiightNo~ A0
Select HAWB Number CRMN Number Transhipment Case Transhipment Flace Number of Packets Arived Packets
61 N/A N NA L
162 N/A N NA
163 N/A N NA E

CANCEL @ ECM ARRIVED @ ARRIVED HAWB

Important Links: Visit CBIC site | Visit DGFT site | ECCS Bulk Upload | ECCS Mobility

— Which done by custodian officer
Path - https://eccs.cbic.gov.in/eccs/jsp/common/getHAWBStatusForCustodian.do

A~y

_Express Cargo Clearance System

@Y MPORT - EXPORT - RE-EXPORT -  DISPOSAL ~  REFUND -  REPORTS -~  E-PAYMENT -  DASHBOARD ~  GENERAL ~

ECCS Dashboard Logged In : CMS_Custo Session End in @ Logout

Express Cargo Manifest - Wei ecord Details
ECM No. ECM_AMT_2025-2026_0 I Search

ECM Number- * | ECM_AMT_2025-2026_0607 v Date of Arrival 03/03/2026
Courier Company Name:  MYPORTCOMPANY Flight Number:  A0D1

ECM - Document Weight Details

Manifested Weight (Document) in Kg:  N/A

Actual Weight (Document) in Kg:  N/A

ECM - Non Document Weight Details

For CBE 13 —

0 vEx.pi'ess Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~

ECCS Dashboard Logged In : CMS_Courier Session End in Logout

CBE-XIII Filed Successfully, CBE-XIII Reference Number is : :

DUTY DETAILS

Sr. No. CTSH Goods Description Assessable Value (in Rs.) Total Duty (in Rs.)
1 66019100 TEST 20000 22480
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CTSH:* |66019100 CETSH:* |66019100

Country of Origin= [ BAHAMAS ~] Abate Rate:
TEST
Description of Goods™*
200

Name.

o :I e —

Number Of Packages™ Marks and Number of Packages:
Unit Of Measure:* Quantity:* :
Currency for Invoice: [INR -~ Rate OfExchange:= 1 |

RSPPerUnit(nRs): [ |NotForRe Invoice Term:=
Address 1: EQWDE F JG Address 2. NiA
City: J PostaliZip Code: 123456
State: J
Airlines Flight Number Airport of Arrival First Port of Arrival Date of Arrival Time of Arrival
Aeroflot 03/03/2026 23:00
Airlines™ Rt L S Flight Number:* =mmmmmmm-Select-
Airport of Arrival:  AMT First Port of Amrival:
Date of Arrival™ 1) Time of Arrival:* (HH:MM)
4 ADD ROW || I'T MODIFY DELETE
Airport of Shipment™  AAC N Country Of Exportation:* ARMENIA ~
HAWB Number=* JJB1 Unigue Consignment Reference No.
Gross Weight (in KGs) * 1 Net Weight (in KGs):
Case Of CRN* NO ~ Number of Packages: * 1
IGM Details
Airlines: Flight Number:

Compulsory Compliance Request

CCR Availability :

Reference No

'O\ SEARCH ﬁ RESET

50 v Q, search..

Sr. No. CBE-;

No. HAWE No. Date of Submission Status CCR Instruction CBE Amendment Remarks

oo

1 CBEXII_AMT_2025-2026_2003_10001 161 20/03/2026 APPRAISED N/A View Remarics

oo T ] e

@Pmm CLOSE

2] Express Cargo Clearance System

B3 wvroRT - EXPORT - REEXPORT - DISPOSAL - REFUND - REPORTS - EPAYMENT - DASHBOARD -  GENERAL -
ECCS: BAR Code Resder Logged In: Inspectorusert maa.n. Logout

The HAWE NO. JJ61 1 out of 118 X- RK? Cleared. OOC has been ISSUED By oYo lEM.

HAWB Numbes
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— Login to Courier.

‘Ex“p'ress Cargo Clearance System

@EIXE) MPORT - EXPORT - RE-EXPORT ~  DISPOSAL - REFUND ~  REPORTS ~  E-PAYMENT -  DASHBOARD -  GENERAL ~

Session End in
View

ECCS Dashboard Reban 1o Oriol | CMS_Courier Logout

CBE-XIII Filed Succ Yy, CBE-XIII A\ T LIS ER CBEXTIT_AMT_2025-2026_2003_100024%

DUTY DETAILS
Sr. No. CTSH Goods Description Assessable Value (in Rs.) Total Duty (in Rs.)
1 66019100 TEST 30000 8430
ECCS: Express Cargo Clearance System Logged In : CMS_Courier Session End in JEE] Logout

APPLICATION FOR - RETURN TO ORIGIN

HAWB Number: = [1J62 ECM Number + [ ECM_AMT_2025-2026_0607
CBE Number : Description of shipment: * [TEST Maximum 250 Characters
Shipment type: = [NONDOCUMENT v Value of Shipment + 30000

Country of Origin: = | AUSTRALIA - Country of Exportation: + [ Select v

Export HAWB Number: = [vT01|

CONSIGNOR DETAILS

Name of the Consignor:=
N S— Posaz coe:

ATTACH SUPPORTING DOCUMENTS

ATTACH SUPPORTING DOCUMENTS

Select S. No. Attach Document

0O 1 printserviet (58) par
0 2 printsenviet (55) pdf
=] 3 printsenvieti.._fedsufsfii par
m]

4 Choose File | printserviet (54) pdf

@ ApDROW|  DELETE ROW

Reasons Behind the shipment Return To Origin *

[For RTO|

J[Ma)ﬂmum 4000 Character)

CANCEL | 3 Reser | [ suemim

: _Express Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS: ReExport Logged In : CMS_Courier Session End in Logout

Return To Origin Application filed successfully. Application No. is [I{8 WY TR I FI 7 WP [ KMk

Page 9 of 28
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Review application then adds remarks then forward to AC/DC

Express Cargo Clearance System

@Y MPORT - EXPORT - REEXPORT - DISPOSAL -  REFUND -  REPORTS - E-PAYMENT -  DASHBOARD -  GENERAL -

ECCS: List of Applications For Re-Export Return To Origin (for Logged In : amt_sup Session End in @ Logout

superintendent)

Detention (Re-Export
Detention Memo)

Mis-Routed (for : P " "

DETAILS
SNo Application No. Courier Name HAWB No.
1 RTOA AMT 2025-2026 2003 10003 MYPORTCOMPANY JE2

CONSIGNOR DETAILS

Name of the Consigner: COSMIC ENTERPRISES

Address 1: EWEG Address 2:  NA

City: HDSK Postal/Zip Code: 282182

State: Kerala Country:  INDIA

Uploaded Documents

printserviet (58) pdf on: 20/03/2026 15:10

1. CMS_Courier Uploaded Files printserviet (54) pdf on: 20/03/2026 15:10

pri ipdf on 15:10

printserviet (55) pdf on: 20/03/2026 15:10
Reasons Behind the shipment behind Return To Origin

or RTO

Remarks by Superintendent *

[APPROVE] J

4000 Character)

CANCEL | & Reser | [2) susmir

_Express Cargo Clearance System

>

@YD MPORT - EXPORT - RE-EXPORT - DISPOSAL -  REFUND -  REPORTS ~  E-PAYMENT ~  DASHBOARD -  GENERAL ~

ECCS: ECCS : ReExport Logged In : amt_sup Session End in @ Logou

ReExport Application Forwarded to AC/DC. Application No. is RTOA_AMT_2025-2026_2003_10003

Examine details, If required upload adjudication order And Approve/Reject application

o Express Cargo Clearance System

= -

@ MPORT - EXPORT - RE-EXPORT -~ DISPOSAL ~  REFUND -  REPORTS -  E-PAYMENT -  DASHEOARD -  GENERAL ~

ECCS: Express Cargo Clearance System Detention (Re-Export Logged In : CMS_ACDC Session End in @ Logout

Detention Memo}

Mis-Routed (fer AC/DC)

Return To Origin (for
) AVAILABLE WORK SUMMARY
IMPORT EXPORT REFUND RE-EXPORT DISPOSAL

Return To Origin (1)

Page 10 of 28
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_Express Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS: Express Cargo Clearance System Logged In : CMS_ACDC Session End in Logout

2003 10003
Courier Name:  MYPORTCOMPANY Re-Export Type:  Return To Origin
HAWB Number:  JJ62 ECM Number ESM*AMTJ"ZE"ZHZGJG
CBE Number: NA Description of shipment:  TEST
Shipment type:  NONDOCUMENT Value of Shipment 30000
Country of Origin:  AUSTRALIA Country of Exportation:  ARGENTINA

Export Hawb No:  VTO01

CONSIGNOR DETAILS
Name of the Consignor: COSMIC ENTERPRISES
Address 1: EWEG Address 22 NA

City: HDSK PostalZip Code: 282182 T ————

CONSIGNOR DETAILS
Mame of the Consignor.  COSMIC ENTERPRISES

Address 1. EWEG Address 21 NA
City:  HDSK PostaliZip Code: 282182
State.  Kerala Country:  INDIA

Uploaded Documents

printserviet (58) pdf  on: 20/03/2026 15:10
1. CMS_Courier Uploadad Files. printserviet (54) pdf  on: 20/03/2026 15:10
printservietifsimshicdsufsfii pdl  on: 20/03/2026 15:10

printserviet (55) pdf  on: 20/03/2026 15:10

ATTACH SUPPORTING DOCUMENTS

Select 8. No Attach Document

=] 1 [ Ghoose File | No fie chosen

| 4 ADD ROW | DELETE ROWS ]

- pushkal-...
eccsuat.cbic.gov.in says

You can upload maximum 2 files at a time

weract o Awsen Locument

= J [ Choosa File | NEW CBE pdf

& 2 [ Ghoosm Fila | printsarvial (55) par
= ) [hoosa Fila | p ot (54) par

@ ADD ROW | DELETE ROWS |

Reasons Behind the shipment behind Return To Origin

For RTO

Remarks by Superintendent

APPROVE

Remarks by AC/DC *

‘ (Maximum 4000 Character)
Action Takan: *

cANCEL | € reser | () sus

Use arrow ke house to move toolb

_Express Cargo Clearance System

@Y MPORT - EXPORT -+ RE-EXPORT - DISPOSAL - REFUND ~  REPORTS ~  E-PAYMENT - DASHBOARD ~

ECCS: ECCS : ReExport Logged In : CMS_ACDC Session End in Logout

Return To Origin Application Approved. Application No. is RTOA_AMT_2025-2026_2003_10003
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7 EXPress Large wiearance system - Joogie Lnrome = [ P

23  eccsuat.cbic.gov.in/eccs/jsp/reexport/viewReExportedCSB.do?reExpNum =RTOA_AMT_2025-2026_2003_10003
HAWS Numbers 162 EOH Number, SCYLANT_2025-20%6_

CBE Number: NA Description of shipment: TEST

NONDOCUMENT Value of Shipment: 30000 DASHBOARD ~ GENERAL ~

AUSTRALIA Country of Exportation: ARGENTINA
RTOA_AMT_2025-2026_2 = B Session End in
o0s. Tho0s Credit Date: 20/03/2026

Export Hawb No: \TO1

| el
[ES——

Name of the Cansignor:
Address 1: EWEG Address 2: NA 342026

City: HDSK Postal/Zip Code: 282182

Shipment typ:

Country of Or

ECCS Dashl

Re Export Numb.

State: Kerala Country: INDIA

Uploaded Dacuments

printserviet (S8).pdf on: 20/03/2026 15:10
printserviet (S5).pdf on: 20/03/2026 15:10
i dF

v

CMS_Courier Uploaded Files:

ori et o 15:20
printsarviet {54).pdf on: 20/03/2026 15:10
2. CMS_ACDC Uploaded Files: printserviet (57).pdf  on: 20/03/2026 16:36
S.No. Export Filing Date of Filing Status
1 File cs21v 20/03/2026 APP_APPROVED
2 [E] PRINT CLOSE 201032026 APP_APPROVED
3 © Copyright Information 2025-2026 20/03/2026 APP_APPROVED
e Visit cbec site  Visit dgft site
& javascriptionClick=FileCSBIV]) - ETEED S ANEROVED
CLOSE
L. P

~

Express Cargo Clearance

Svstem
m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~
E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS: Export Clearance System Logged In : CMS_Courier Session End in Logot

Status

APP_APPROVED
Fresh CSB IV
APP_APPROVED

APP_APPROVED
List of Incomplete CSB IV
APP_APPROVED

wesE Ul e - WUIIUS I U1 BLRGYES 1 1 ISUES ) LBYS | UL, .
TEST

Description of Goods:
200 C )

Export via ECEH Facility: *  Ye

DETAILS OF CONSIGNOR
Name of the CDHS\QHD(' *

State™ [ Jnarkhand ~| Country: * [ARUBA v

DETAILS OF CONSIGNEE
Name of the Consignee: *
Value(Rs.): * moicevaie: ||
Currency: [ — Select FOB Value \:|

ADD MAWB

MULTI PART SHIPMENT (MPS) DETAILS
CRN Numbar * CRN MHRS Numhar
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Express Cargo Clearance System

@YD MPORT - EXPORT - RE-EXPORT - DISPOSAL - REFUND -  REPORTS -  E-PAYMENT ~  DASHBOARD -~  GENERAL ~

ECCS: ECCS :CSB Filing Logged In : CMS_Courier Session End in @ Logout

CSB Filed Successfully,CSB Reference Number For This CSB is : CSBIV_AMT_2025-2026_2003_10001

ECCS :CSB Filing

— Custodian login

Express Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~
ECCS: Export Clearance System Logged In : CMS_Custo Session End in Logout
COURIER SHIPPING BILL - ARRIVAL SCAN
Airlines: -Select—— v Flight Number: ———Select——v
Courier Name: | Select-—— v
Filing Date:  [201032026 | 57} Departure Date:  [20103/2026 | i)

Q SEARCH ! O RESET

CSB Number Filing Date Departure Date Courier Company Name Airlines Flight Number

O

CSBIV_AMT 2025-2026 2003 10001 20/03/2026 20/03/2026 MYPORTCOMPANY AEROFLOT A002

_Express Cargo Clearance System

@M MPORT - EXPORT - RE-EXPORT - DISPOSAL - REFUND -  REPORTS ~  E-PAYMENT ~  DASHBOARD ~  GENERAL -

ECCS: Arrival Scan Logged In : CMS_Custo Session End in Logout

Status of Following Shipments
CSBIV_AMT_2025.2026_2003_10001 Have Successfully Arrived ,

Arrival Scan

Custodian login

—~,

o _Express Cargo Clearance System

@EEYED vPoRT - EXPORT - RE-EXPORT - DISPOSAL - REFUND ~  REPORTS ~  E-PAYMENT ~  DASHBOARD ~  GENERAL ~

ECCS: ECCS : Record Weight Logged In : CMS_Custo Session End in W74 Logout

Weight is Successfully Recorded for the CSB No.C SBIV_AMT_2025-2026_2003_10001, Next Action is X-Ray Scan.

ECCS : Record Weight
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EXPRESS CARGO
CLEARANCE SYSTEM

CENTRAL BOARD OF =
INDIRECT TAXES & CUSTOMS

Required to go in Inspector login

Express Cargo Clearance System

@Y vPoRT - EXPORT - RE-EXPORT - DISPOSAL - REFUND -  REPORTS - E-PAYMENT -

View b (CSB-IV (X-Ray Scan) (for
ECCS: Express Cargo Clearand Inspector X Ray) Logged In : Inspectoruser1 Session End in
View CSB

CSBHIII / IV {Examination)
(for Inspector Exam)

CSB-V (Examination) {for

TMPORT CSB-Il (X-Ray Scan) (for ‘ REFUND RE-EXPORT DISPOSAL
Inspector X-Ray)

m

CSB-III / IV (Exa
View CEM

CSB-IV (X-Ray St CSB-V (X-Ray Scan)
SEZ (X-Ray S
5BV (Examinat " *Rey Sean)

CSB-V (X-Ray Scan) (3)

LIST OF SHIPMENTS FOR EXPORT CLEARANCE

CSBIV_AMT_2020-2021_0

!|

SHIPMENT DETAILS
Select CSB Number HAWB Number Courier Name Stalus X-Ray Scan Remarks
(] e — HK151 MYPORTCOMPANY ASSESSED Add Remarks
(m] w Push004 MYPORTCOMPANY ASSESSED Add Remarks
(m} CSBIV AMT 2095-2026 1802 100 BBO4 MYPORTCOMPANY ASSESSED Add Remarks
CSBIV AMT 2025-2028 2003 100 vTO1 MYPORTCOMPANY CSBWEIGHTRECORDED Add Remarks
(] B FRO2 MYPORTCOMPANY ASSESSED Add Remarks
_ ) ) Airport of Date of ) Number of Packages / Pieces / Bags Description of .
Name of the Authorized Courier Airlines Destination e Manifest Weight ~HAWE Number TULD e Name of the Consignor  Name of the Consignee
COsSMIC COosMmIC
MYPORTCOMPANY AEROFLOT AAQ 29/09/2025 1 FRO2 1 TESTED ENTERPRISES ENTERPRISES

Login with courier

Express Cargo Clearance System

@Y MPORT - EXPORT - RE-EXPORT - DISPOSAL -  REFUND -  REPORTS ~  E-PAYMENT ~  DASHBOARD -~  GENERAL ~

Transhipment

ECCS: Express Cargo Clearan( Logged In : CMS_Courier Session End in Logout

Manually Cleared

Shipments

Vi FSB (for filiing FSB)

_ e
Record)

IMPORT ‘
Detention Memo (for
XIIl (Assessment) (18) Courier)

CSENY AVAILABLE WORK SUMMARY

RE-EXPORT DISPOSAL

CSB-v

CSB Amendment
XIV (Assessment) (2)
FSB Amendment
Back To Town
Query Memo
Approved Adjudication

View Adjudication Order

Addendum/Corrigendum

tips: chic.gov.in/eccs/jsplexport/searchCSBFrCEM.do
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EXPRESS CARGO
CLEARANCE SYSTEM

CENTRAL BOARD OF
INDIRECT TAXES & CUSTOMS

COURIER SHIPPING BILL SEARCH CRITERION

Date of Departure: * |20/03/2026 5] CSBType: * [CSBV -
Astnes: * Fight . *

Q. SEARCH | SEMCHWTHNOCFHOMD | FILE UPLOAD m

Sl No CSB Number Date of Departure Airline Flight No Status
1 CSBIV AMT 2025-2026 2003 10001 20/03/2026 AEROFLOT A002 CLEARFOREXPORT
EGM Number EGM Date: * [20/03/2026 &

_Express Cargo Clearance System

@EEYED mPoRT - EXPORT - RE-EXPORT - DISPOSAL - REFUND - REPORTS ~  E-PAYMENT ~  DASHBOARD ~  GENERAL ~

ECCS: ECCS :ECM Filing Logged In : CMS_Courier Session End in [ Logou!

CEM Filed Successfully, For the below CSBs:
CSB_NO: CSBIV_AMT_2025-2026_2003_10001,

CEM NO: CEM_AMT_2025-2026_2003_10001, EGM NO: 1234444, EGM Date: 20/03/2026

CEM Filed Successfully, For the below CSBs:
CSB_NO: CSBIV_AMT_2025-2026_2003_10001,

CEM NO: CEM_AMT_2025-2026_2003_10001, EGM NO: 1234444, EGM Date: 20/03/2026

SCENARIO 2 - Not Filed
Export HAWB Number: * VT02 ; IMPORT HAWB NO : JJ63

_Express Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS: Express Cargo Clearance System Logged In : CMS_Courier Session End in Logout
APPLICATIO, - RETURN TO ORIGIN
HAWB Number: + [JJ63 ECM Number + | ECM_AMT_2025-2026_0607
CBE Number: |:| Description of shipment: + |TEST Maximum 250 Charaoters
Shipment type: * Value of Shipment: + 30000
Country of Origin: * [ Select ~ Country of + | BAHAMAS ~

Export HAWE Number: = [VT02

CONSIGNOR DETAILS

Name of the Consignor* | COSMIC ENTERPRISES

State” | ARUBA Country* | AZARBAIJAN
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CENTRAL BOARD OF = eCC S EXPRESS CARGO
INDIRECT TAXES & CUSTOMS | /st CLEARANCE SYSTEM

ATTACH SUPPORTING DOCUMENTS

Select S. No. Attach Document
o 1 printserviet (57).pd7
=] 2 printserviet (58)_pdf
=] 3 printserviet (56) pot
O 4 printserviet (55).pdf
=] 5 NEW CBE.pdf

'@ ApprOW | DELETE ROWS |

Reasons Behind the shipment Return To Origin =

RTO REQUEST

J[Mal\mum 4000 Character)

cANCEL | & Reser | (2)suBmir

@YD MPORT - EXPORT - RE-EXPORT -  DISPOSAL ~  REFUND -  REPORTS - E-PAYMENT -  DASHBOARD -  GENERAL ~

ECCS: ReExport Logged In : CMS_Courier Session End in

Express Cargo Clearance System

Logout

Return To Origin Application filed successfully. Application No. is RTOA_AMT_2025-2026_2003_10007

IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOS. REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERA|

ECCS: List of Applications For Re-Export Logged In : amt_sup Session End in iRy Logout
List of Return To Origin Applications
DETAILS
SNo. Application No. Courier Name HAWE No.
1 RTOA AMT 20252026 2003 10007 MYPORTCOMPANY 4463

printserviet (57).pdf  on: 20/03/2026 17:02
printserviet (58) pdf  on: 20/03/2026 17:02
1. Cms_Courter Uploaded Files NEW CBE pdf on: 20/03/2026 17:02
printserviet (35).pdl  on: 20/03/2026 17:02
priniserviet (36).pdl  on: 20/03/2026 17:02

Reascns Behind the shipment behind Return To Origin

RTO REQUEST

Remarks by Superintendent *

APPROVE BY SUP

4000 Ch, ter)

cANCEL | & Reser | [2) susmir
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EXPRESS CARGO

CENTRAL BOARD OF = a
- G 2 CLEARANCE SYSTEM

INDIRECT TAXES & CUSTOMS | G

Re- Export Application Forwarded to AC/DC. Application No. is RTOA_AMT_2025-2026_2003_10007

Examine details, if required upload adjudication order And Approve/Reject application

_Express Cargo Clearance System

@SN vPORT - EXPORT - REEXPORT - DISPOSAL -  REFUND -  REPORTS -  E-PAYMENT -  DASHBOARD -  GENERAL -

ECCS: List of Applications Forwarded For Re-Export Logged In : CMS_ACDC Session End in M) Logout

List of Return To Origin Applications
DETAILS
S No Application No. Courier Name HAWB No.
1 RTOA AMT 2025-2026 2003 10007 MYPORTCOMPANY 163
2 RTOA AMT 2025-2026 2003 10006 MYPORTCOMPANY PW140

ATTACH SUPPORTING DOCUMENTS

Select S No. Attach Document
=] 1 printserviet (46). pdf
‘ ] ‘ 2 | printserviet (51).pdf |
‘ m] ‘ 3 | printserviet (53).pdf |

@ ADDROW | DELETE ROWS |

Reasons Behind the shipment behind Return To Origin
RTO REQUEST
Remarks by Superintendent
APPROVE BY SUP

Remarks by AC/DC *

APPROVE]

J (Maximum 4000 Character)

Action Taken: * -_Seled ~

CANCEL ! & RESET ! [3) suBmir

_Express Cargo Clearance System

-

@Y MPORT - EXPORT - RE-EXPORT - DISPOSAL -  REFUND -  REPORTS - E-PAYMENT - DASHBOARD -  GENERAL -

ECCS: ECCS : ReExport Logged In : CMS_ACDC Session End in Logout

Return To Origin Application Approved. Application No. is RTOA_AMT_2025-2026_2003_10007
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EXPRESS CARGO
CLEARANCE SYSTEM

CENTRAL BOARD OF =
INDIRECT TAXES & CUSTOMS

For CSB Filing

Q search | & s
SEARCH RESU FOR ReExported CSB

S.No. ReExport Number HAWB Number ECM Number Date of Filing Status
1 RTOA AMT 2025-2026 2003 10006 PW140 ECM_AMT_2025-2026_0558 2010312026 APP_ACKNOWLEDGE
2 RTOA AMT 20252026 2003 10001 SEZHB001 ECM_AMT_2025-2026_0543 2010312026 APF_APPROVED
3 RTOA AMT 2025-2026 2003 10002 HAWB02 ECM_AMT_2025-2026_0544 2010312026 APF_APPROVED
4 RTOA AMT 2025-2026 2003 10003 JJ62 ECM_AMT_2025-2026_0607 2010312026 APF_APPROVED
5 RTOA AMT 2025-2026 2003 10004 HAWB1013 ECM_AMT_2025-2026_0548 2010312028 APP_APPROVED
B RTOA AMT 2025-2026 2003 10005 PW134 ECM_AMT_2025-2026_0559 2010312028 APP_APPROVED
7 RTOA AMT 2025-2026 2003 10007 J63 ECM_AMT_2025-2026_0607 200312026 APP_APPROVED

COURIER SHIPPING BILL CSB - IV

[See Regulation 5]

DETAILS OF AUTHORIZED COURIER

Courier Registration Number:  ABCDA259TAACAMT Name of the Authorized Courier MYPORTCOMPANY
Address 1: EQWDEF JG Address 2. N/A
City: J PostaliZip Code: 123456
State:  J
Arines: * Flignt Numper: *
Airport of Departure:  AMT Airport of Destination - * | AAC v

Date of Departure: * | 20/03/2028 E

MAWB DETAILS

MAWB Number:

HAWB DETAILS

e Weight in Kg ) *
R DaeorcsTmoce:* (032028 ||
s orEsomimoie * 00z |
es @o

( Whether supply is againsi Bond or UT. * (CBond ®UT

HAWE Number:

GST Invoice No: ™

Export Invoice No:

Whether supply for export is on payment of
IGST or not,Please Indicate - *

Total IGST Paid: MHBSNumber [ ]

1w Narumant | Aadhaar Numher - werns + 121212121212

'
[ Home ETVENTAES

ECCS: ECCS :CSB Filing Logged In : CMS_Courier Session End in JLEES

_Express Cargo Clearance System
o

EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

Logout

CSB Filed Successfully, CSB Reference Number For This CSB is : CSBIV_AMT_2025-2026_2003_10002

ECCS :CSB Filing

Important Links: Visit CBIC site | Visit DGFT site | ECCS Bulk Upload | ECCS Mobility
Click Here to download ACL User Manual.

Submit your Query Here
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EXPRESS CARGO
CLEARANCE SYSTEM

CENTRAL BOARD OF =
INDIRECT TAXES & CUSTOMS

Move to Custodian Login

_Express Cargo Clearance System

P

@I MPORT - EXPORT ~  RE-EXPORT -  DISPOSAL -  REFUND -  REPORTS ~  E-PAYMENT -  DASHEOARD ~  GENERAL -

ECCS: Export Clearance System Logged In : CMS_Custo Session End in 154 Logout

‘COURIER SHIPPING BILL - ARRIVAL SCAN

Alrlines

Select—— v Flight Number: -————Select- v
Courier Name: Select-———- ~
Filing Date: 5 Departure Date: 5
Q, SEARCH I & RESET
(] CSB Number Filing Date Departure Date Courier Company Name Airlines Flight Number
a CSBIV AMT 2025-2026 2003 10002 20/03/2026 20/03/2026 MYPORTCOMPANY AEROFLOT AD03

_Express Cargo Clearance System

= - > fivgon Cusion |
@YD MPORT - EXPORT - RE-EXPORT - DISPOSAL ~  REFUND ~  REPORTS ~  E-PAYMENT - DASHBOARD -  GENERAL ~
ECCS: Arrival Scan Logged In : CMS_Custo Session End in L1 Logout

Status of Following Shipments
CSBIV_AMT_2025-2026_2003_10002 Have Successfully Arrived ,

Arrival Scan

__Express Cargo Clearance System

o

@Y MPORT - EXPORT - RE-EXPORT - DISPOSAL -  REFUND -  REPORTS ~  E-PAYMENT -~  DASHBOARD -~  GENERAL ~

ECCS: ECCS : Record Weight Logged In : CMS_Custo Session End in Logout

Weight is Successfully Recorded for the CSB No.C SBIV_AMT_2025-2026_2003_10002, Next Action is X-Ray Scan.

ECCS : Record Weight

Important Links: Visit CBIC site | Visit DGFT site | ECCS Bulk Upload | ECCS Mobility

Click Here to download ACL User Manual.
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CENTRAL BOARD OF = eCC S EXPRESS CARGO
INDIRECT TAXES & CUSTOMS | fnfEmenzms  CLEARANCE SYSTEM

Required to go in Inspector Login

LIST OF SHIPMENTS FOR EXPORT CLEARANCE
CSBIV_AMT_2020-2021_0 Q

SHIPMENT DETAILS

Select GSB Number HAWB Number Courier Name. Status X-Ray Scan Remarks

(] S R I AR L AT XX151 MYPORTCOMPANY ASSESSED Add Remarks

(] w Push004 MYPORTCOMPANY ASSESSED Add Remarks

(] B LEMISZU s 22 SR BBO4 MYPORTCOMPANY ASSESSED Add Remarks

w vT02 MYPORTCOMPANY CSBWEIGHTRECORDED Add Remarks

Name of the Authorized Courier  Airlines faEalic] Date of Manifest Weight  HAWE Numper  amoel of Packages [ Pleces (Bags  Description 6 \ome o ne Gonsignor  Name of the: Gonsignee
Destination Departure ruLD.
cosmic cosmic
MYPORTCOMPANY AEROFLOT AAC 201032026 2 vToz 1 TEST e isEs o ises
O CSBIV AMT 20252026 2309 100 FRO2 MYPORTCOMPANY ASSESSED Add Remarks

e 7

Express Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS: Export Clearance System Logged In : Inspectoruser1 Session End in Logout

X-Ray Scan is Successfully Completed for the C5B No.CSBIV_AMT_2025-2026_2003_10002, LEO has been issued by the S¥STEM.

LIST OF SHIPMENTS FOR EXPORT CLEARANCE

SHIPMENT DETAILS
Select CSB Number HAWB Number Courier Name Status X-Ray Scan Remarks
(] CSBIV AMT 2025-2026 0411 100 XX151 MYPORTCOMPANY ASSESSED Add Remarks
O w Push004 MYPORTCOMPANY ASSESSED Add Remarks
a w BBO4 MYPORTCOMPANY ASSESSED Add Remarks

CSBIV AMT 2025-2025 2909 100

—
I
]

Login with Courier

IMPORT EXPORT ~ RE-EXPORT ~ REFUND ~ REPORTS ~ E-PAYMENT ~

ECCS Dashboard Logged In : CMS_Courier Session End in Logout

COURIER SHIPPING BILL SEARCH CRITERION
Date of Departure: * WD CSB Type: * CSE v v
Airlines; * Flight Number: =

Q) SEARCH | SRCHNTHNOOFON | FILE UPL m

SINe CSB Number Date of Depariure Alrline Flight No. Status
D 1 CSBIV_AMT 2025-2026 2003 10002 20/03/2026 AEROFLOT A003 CLEARFOREXPORT

EGM Number. = EGM Date: * [20/03/2026 &
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EXPRESS CARGO
CLEARANCE SYSTEM

CENTRAL BOARD OF
INDIRECT TAXES & CUSTOMS

Express Cargo Clearance System

@3 MPORT - EXPORT - RE-EXPORT -  DISPOSAL -  REFUND -  REPORTS ~  E-PAYMENT ~  DASHBOARD -~  GENERAL ~

ECCS: ECCS :ECM Filing Logged In : CMS_Courier Session End in Logout

CEM Filed Successfully, For the below CSBs:
CSB_NO: CSBIV_AMT_2025-2026_2003_10002,

CEM NO: CEM_AMT_2025-2026_2003_10002, EGM NO: 1234444, EGM Date: 20/03/2026

Important Links: Visit CBIC site | Visit DGFT site | ECCS Bulk Upload | ECCS Mobility

Click Here to download ACL User Manual.
Submit your Query Here

Scenario 3 -
File CBE 13 against Second HAWB status: OOC Issued

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS - E-PAYMENT ~ DASHBOARD ~ GENERAL ~
ECCS: Express Cargo Clearance System Logged In : CMS_Courier Session End in B ES Logout
APPLICATION FOR - RETURN TO ORIGIN
coEnumer [ Descrton o spment. - T
Shipment type: * Value of Shipment: «
Country of Origin: * | ARGENTINA - Country of Exportation: + [AUSTRIA v

Export HAWB Number: + |VT03

CONSIGNOR DETAILS
Name of the Consignor:* | COSMIC ENTERPRISES

City» | SDJFHD PostalZip Code:x | 235345
Stale: | Jharkhand Country:+ |INDIA
ATTACH SUPPORTING DOCUMENTS
ATTACH SUPPORTING DOCUMENTS
Select S.No. Attach Document
[m] 1 printserviet (56) pdr

O ADD RDW}

DELETE ROWS |

Reasons Behind the shipment Return To Origin *

[REQUEST FOR RTQ|

J[Max\mum 4000 Character)

CANCEL ! &3 RESET | [2) susmir

Return To Origin Application filed successfully.
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EXPRESS CARGO
CLEARANCE SYSTEM

CENTRAL BOARD OF
INDIRECT TAXES & CUSTOMS

Express Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS: List of Applications For Re-Export Logged In : amt_sup Session End in . Logout

List of Return To Origin Applications

DETAILS

SNo. Application No. Courier Name HAWB No.

1 RTOA AMT 2025-2026 2003 10008 MYPORTCOMPANY JJB1

_Express Cargo Clearance System

@Y MPORT - EXPORT - RE-EXPORT - DISPOSAL - REFUND -  REPORTS ~  E-PAYMENT ~  DASHBOARD ~  GENERAL ~

ECCS: ECCS : ReExport Logged In : amt_sup Session End in Jil5%y4 Logout

ReExport Application Forwarded to AC/DC. Application No. is RTOA_AMT_2025-2026_2003_10008

_Express Cargo Clearance System

@EEYE vPoRT - EXPORT - RE-EXPORT - DISPOSAL - REFUND - REPORTS ~  E-PAYMENT -  DASHBOARD -  GENERAL -

ECCS: List of Applications Forwarded For Re-Export Logged In : CMS_ACDC Session End in Logout

List of Return To Origin Applications

DETAILS

S.No. Application No. Courier Name HAWB No.
1 RTOA AMT 2025-2026 2003 10008 MYPORTCOMPANY 1161

) _Express Cargo Clearance System

@YD MPORT - EXPORT - RE-EXPORT -  DISPOSAL -  REFUND ~  REPORTS ~  E-PAYMENT ~  DASHBOARD -~  GENERAL ~

ECCS: ECCS : ReExport Logged In : CMS_ACDC Session End in 2t} Logout

Return To Origin Application Approved. Application No. is CI{S W\ I RPIF IR PRI I

Page 22 of 28



CENTRAL BOARD OF = eCCS EXPRESS CARGO
INDIRECT TAXES & CUSTOMS Indicn C CLEARANCE SYSTEM

o es . iea

ReExport Application No. I:
Q searcr | & weser |
SEARCH RESULTS FOR ReExported CSB

SNo ReExport Number HAWE Number ECM Number Date of Filing Status
1 RTOA AMT 2025-2026 2003 10001 SEZHB001 ECM_AMT_2025-2026_0543 20/03/2026 APP_APPROVED
2 RTOA AMT 2025-2026 2003 10002 HAWBO02 ECM_AMT_2025-2026_0544 20/03/2026 APP_APPROVED
3 RTOA AMT 2025-2026 2003 10003 JJ62 ECM_AMT_2025-2026_0607 20/03/2028 APP_APPROVED
4 RTOA AMT 2025-2026 2003 10004 HAWB1013 ECM_AMT_2025-2026_0546 20/03/2026 APP_APPROVED
5] RTOA AMT 2025-2026 2003 10005 PW134 ECM_AMT_2025-2026_0559 20/03/2026 APP_APPROVED
6 RTOA AMT 2025-2026 2003 10006 PW140 ECM_AMT_2025-2026_0558 20/03/2026 APP_APPROVED
7 RTOA AMT 2025-2026 2003 10007 JJ63 ECM_AMT_2025-2026_0607 20/03/2026 APP_APPROVED
8 RTOA AMT 2025-2026 2003 10008 JJ61 ECM_AMT_2025-2026_0607 20/03/2026 APP_APPROVED

DETAILS OF AUTHORIZED COURIER

Courier Registration Number: ABCDA2597AACAMT Name of the Authorized Courier:  MYPORTCOMPANY
Address 1 EQWDE F JG Address 22 N/A
City: J Postal/iZip Code: 123456
State:  J
Astinss: * Fiight Number: =
Airport of Departure:  AMT Airport of Destination : * [ AAC v

Date of Departure: * | 20/03/2026 @

MAWB DETAILS
MAWE Number: * |64893
HAWB DETAILS

HAWB Number: *

Date of GST Invoice: * |20/03/2026 @
Date of Export Invoice: * |20/03/2026 @

GST Invoice No: *

MERE]

Export Invoice No

Whether supply for export is on payment of
IGST or not Please Indicate : *  ~

KYC Document™ | Aadhaar Number v KYCID: * |121212121212
Case O CRN.* Number of Packages / Pieces /Bags /ULD: = | |

TEST

i
®
H

Whether supply is against Bond or UT: ond @UT

Description of Goods: *

Maximum 200 Character)

== =

_Express Cargo Clearance System
_A

RE-EXPORT ~

EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

[ Home JEIVERT

ECCS: ECCS :CSB Filing Logged In : CMS_Courier Session End in @ Logoul

CSB Filed Successfully,CSB Reference Number For This CSB is - CSBIV_AMT_2025-2026_2003_10003

ECCS :CSB Filing

Important Links: Visit CBIC site | Visit DGFT site | ECCS Bulk Upload | ECCS Mobility

Click Here to download ACL User Manual.
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EXPRESS CARGO
CLEARANCE SYSTEM

CENTRAL BOARD OF =
INDIRECT TAXES & CUSTOMS

Custodian Login

ECCS: Export Clearance System Logged In : CMS_Custo Session End in J%ES Logout

‘COURIER SHIPPING BILL - ARRIVAL SCAN

v

Alrlings

Select—— ~ Flight Number: | -—— Select

Courier Name: Select-———m -

Filing Date: 20/03/2026 @ Departure Date: 20/03/2028 @
.
Q SeARCH 1| & RESET

CSE Number Filing Date Departure Date Courier Company Name Airlines Flight Number

CSEIV AMT 2025-2026 2003 10003 20/03/2026 20/03/2026 MYPORTCOMPANY AEROFLOT A004

B svoun] cuose)

_ Express Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS: Arrival Scan Logged In : CMS_Custo Session End in

Status of Following Shipments
=SBIV_AMT_2025.2026_2003_10003 Have Successfully Arrived ,

Arrival Scan

DGFT site | ECCS Bulk Upload | ECCS Mol

2) _Express Cargo Clearance System
-

@Y MPORT - EXPORT - RE-EXPORT -  DISPOSAL ~  REFUND ~  REPORTS - E-PAYMENT -  DASHBOARD -  GENERAL -

ECCS: ECCS : Record Weight Logged In : CMS_Custo Session End in Logout

Weight is Successfully Recorded for the CSB No.C SBIV_AMT_2025-2026_2003_10003, Next Action is X-Ray Scan.

ECCS : Record Weight

Important Links: Visit CBIC site | Visit DGFT site | ECCS Bulk Upload | ECCS Mobility

Click Here to download ACL User Manual.
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EXPRESS CARGO
CLEARANCE SYSTEM

CENTRAL BOARD OF
INDIRECT TAXES & CUSTOMS

Express Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS: Export Clearance System Logged In : Inspectoruser Session End in Logout

LIST OF SHIPMENTS FOR EXPORT CLEARANCE

CSBIV_AMT_2020-2021_0 Q

SHIPMENT DETAILS

Select ‘CSB Number HAWE Number Courier Name: Status X-Ray Scan Remarks
O w XX151 MYPORTCOMPANY ASSESSED Add Remarks

a CSBIV AMT 2025-2028 2201 100 Push004 MYPORTCOMPANY ASSESSED Add Remarks

0O CSBIV AMT 2025-2026 1802 100

BBO4 MYPORTCOMPANY ASSESSED Add Remarks

<

_Express Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS: Export Clearance System Logged In : Inspectoruser1 Session End in Logout

X-Ray Scan is Successfully Completed for the CSB No.CSBIV_AMT_2025-2026_2003_10003, LEO has been issued by the SYSTEM.

LIST OF SHIPMENTS FOR EXPORT CLEARANCE

CSBIV_AMT_2020-2021_0 Q

SHIPMENT DETAILS
Select CSB Number HAWB Number Courier Name Status X-Ray Scan Remarks
= CSBIV AMT 200215—2026 0411 100 XX151 MYPORTCOMPANY ASSESSED Add Remarks
O CSBIV. AMT. 205572026 2201 100 Pusho4 MYPORTCOMPANY ASSESSED Add Remarks
O QSBIV'\MTZDOZS—M BBO4 MYPORTCOMPANY ASSESSED Add Remarks

— CEM Filing
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ECCS Dashboard Logged In : CMS_Courier Session End in Logout

COURIER SHIPPING BILL SEARCH CRITERION

Date of Departure: * [ 20102/2026 & csBType * [CSBAV ~
Airlines: * Flight Number. *

Q SEARCH || SRciWmin00som | FILE UPLOAD m

SEARCH RESULTS FOR CSB

(m} Sl No CSB Number Date of Departure Airline Flight No Status
m} 1 CSBIV_AMT 2025-2026 2003 10003 20/03/2026 AEROFLOT ADD4 CLEARFOREXPORT
T — T —

ECCS Dashboard Logged In : CMS_Courier Session End in JIEER] Logout

COURIER SHIPPING BILL SEARCH CRITERION

Date of Departure: * | 20/03/2026 @ CSBType * [CSBAV -
piins: * FightNumeer: ©

Q, SEARCH | SAHWTHI00R00 | FILE UPLOAD m

SEARCH RESULTS FOR CSB

O Sl No CSB Number Date of Departure Alrline Flight No. Status
[m] 1 CSBIV_AMT 2025-2026 2003 10003 20/03/2026 AEROFLOT A0D4 CLEARFOREXPORT
T a—

_Express Cargo Clearance System

g

=

@) MPORT - EXPORT - RE-EXPORT - DISPOSAL - REFUND ~  REPORTS -  E-PAYMENT -  DASHBOARD ~  GENERAL ~

ECCS: ECCS :ECM Filing Logged In : CMS_Courier Session End in Logou

CEM Filed Successfully, For the below CSBs:
CSB_NO: CSBIV_AMT_2025-2026_2003_10003,

CEM NO: CEM_AMT_2025-2026_2003_10003, EGM NO: 1234444, EGM Date: 20/03/2026

Important Links: Visit CBIC site | Visit DGFT site | ECCS Bulk Upload | ECCS Mobility

Click Here to download ACL User Manual.
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To check ECM Status

0 Express Cargo Clearance System
; _A
IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~
ECCS: Expres Approve Appeaical lem Logged In : CMS_ACDC Session End in Logout
Trail Report
View CBE

Print ECM
- AVAILABLE WORK SUMMARY
Stop Process (ACDC -

| No Work Avai Stop Process) ‘

Stopped Process (AO - ‘
Stop Process)

Stopped By RMS (ACDC -
RMS Stop Process)

Stopped By RMS CBEXI
(ACDC - RMS Stop
Process CBEXI)
Cancellation Request

Cancellation Approval

Approve Amendment

HOME IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS Dashboard Logged In : CMS_ACDC Session End in Mikikya Logout

* Date range should not be more than one month from start date

SEARCH CRITERION

Fomoae: [ | woaet [ R

(0 seaecn | weser |

S.No ECM Number Flight Number ECM Date Status ECM Type

1 ECM AMT 2025-2026 0607 2026-03-20 14:41:00

At present 3 HAWB in 1 ECM, 1 is closed because it is OOC and CEM is filed against the import HAWB
,remaining 2 HAWB are open and will be closed after execution of the scheduler

Express Cargo Clearance System

m IMPORT ~ EXPORT ~ RE-EXPORT ~ DISPOSAL ~ REFUND ~ REPORTS ~ E-PAYMENT ~ DASHBOARD ~ GENERAL ~

ECCS Dashboard Logged In : CMS_ACDC Session End in Logout
Details of ECM Number:ECM_AMT_2025-2026_0607 Date of Generation:Fri Mar 20 17:36:45 IST 2026
S.No ECM Number ECM Date Open HAWB Closed HAWB Total HAWB

1 ECM_AMT_2025-2026_0607 2050220, L33 100 2 1 3

Important Links: Visit CBIC site | Visit DGFT site | ECCS Bulk Upload | ECCS Mobility

Click Here to download ACL User Manual.
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6. Conclusion

The RTO module in ECCS provides an efficient and effective way to return consignments to their
origin. It integrates import and export workflows, ensures proper approvals, and allows for complete
tracking. This setup improves operational efficiency and helps meet regulatory requirements.

Good coordination among all stakeholders, including couriers, customs officers, custodians, and
importers, is essential for smooth execution and timely closure of RTO cases.

End of Document
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